g witreget smaeT ).
COMPETITION COMMISSION OF INDIA ‘

31d Floor, Hindustan Times House
18-20, Kasturba Gandhi Marg, New Delhi - 110 001 For Greater GO

Tel: +91-11-23473400 Fax: +91-11-23704686

£ No. A-12011/03/2017-HR Dated: 10" August,

sub: Filling up of posts in the office of Director General, CCl on deputation basis.

The Competition Commmission of India (CCl) on behalf of the Ministry of Corporate Affairs

Fair Competition

od

2018,

thvites

applications for filling up of following Professional and Suppert Staff posts on deputation on foreign service [erms
basic in the Ofo. DG, CCL The details of the posts” along with eligibility criteria, educaltional

qualification/experience etc. required for each category of post is given in the enclosed Annexure-l & Il

x;Pz;;S_c;_lbé“?;r'éFergd scale

'S, No| Name of the post " TNo. of posts@ | Ne
!..._”,_.,v. B A b Ao A SR i S AR T SO FREI——
i A professional Staff:

| Additional Director General |

02 | Levell 3A (Rs.131100-216600)/ [PB-4 +

_ PRt
Level 13 _(Rs.123100-215900)/ (PB-A + GP Rs.87)0) |

|

“2_“{’-‘”‘“ Qifﬁé"r_@@ﬂ?_[a! { O | SENELAD e 1.
3| Deputy Director General [ 10 | Level12 (Rs.78800-209200)/ [PB:3 +GP Rs. 7600
"B Supportstaft SR SN A — s S
s OfficeManager(cs) | 02 " Level9 (Rs.53100-167800) / [PB-2 + GP Rs.3400)

@ The vacancies are liable to change without notice.

2 Applicants must be employees of Central or State Governments, Government Companies or
Autonomous Bodies or Regulatory Authorities or Universities or Academic or Research or Judicial Instifutions

etc. of Central/State Governments.

3. The appointment will be made on deputation on foreign service terms basis initially for a period df three
years, which can be extended for a period not exceeding seven years, and will be governed by the instrictions
issued by DOPT vide OM No.6/8/2009-Estt.{Pay 1) dated 17.06.2010, as amended from time to time. The

maximum age limit for appointment on deputation basis <hall he not exceeding 56 years as on the closing
receipt of applications by CCl. The Commission reserves the right not to fill up any or all the above vacan

4, Apart from basic pay, the posts carry DA, HRA and Transport Allowance etc. as per the rates apph
the Central Government employees from time to time. The fixation of pay/deputation (duty) allowance
governed by instructions issued by DOP&T fram time to time. Medical reimbursement is admissible as
CCi service rules. This is in lieu of CGHS benefits which are not admissible to the employees of the offic
CCL The DG's office in CCl is an eligible office for allotment/retention of Govt. accom modation from Gene
The office of DG, CCl is situated at Bhikaji Cama Place, New Delhi-110066.

5 The application in the prescribed Pro-forma, {Annexure-lIl) complete in all respects may be sef
undersigned at the following address, through proper channel, latest by 24" September, 2018:-

Competition Commission of India,

8" Floor, Office Block, Tower - 1,

Ring Road — oppasite AlIMS,

Kidwai Nagar (East]), New Delhi —110023.

date of
rjes.

-able to
shall be
per the
> of DG,
-al Pool.

t to the

6. This may kindly be given wide publicity.
| Ny, WAL,
(Vijay Malhotra)
Deputy Director {HR)
Encl: As above tomails hr@ccl.gov.in
To

1. The Secretary, Ministry of Corporate Affairs, 5 Floor, A-Wing, Shastri Bhawan, N. Delhi.

2. The Director (CS), Deptt. of personnel & Training, North Block, New Delhi-110001 with the request to
O.M. placed on the DOPT website.

get this




8. NameofPost | Qualification/Requirements
& Pay Scale/ |
Pay Level |
; ‘ i
‘ Add"fflonal Essentnal R e —————————e I
' Director 1) Officers of the All India Services of Central Civil Services l
' General Group ‘A’ or Autonomous Organizations of Regulatory
i Authorities or Universities or Academic of Research
‘ Pay Matrix | Institutions etc and
Level 13 A 2) (a) Working in analogous post or grade, of
E (Rs.131100- (b) one year experience in Grade Pay of Rs.8700; or
216600) (c) five years in Grade Pay of Rs. 7600, or equivalent; and
(corresponding 3) Having experience in investigation/ ‘enforcement’ of any
to pre-revised | economic/ regulatory law dealing with  regulation/ |
| pay scale in Pay | investigation. i‘

Eligibility criteria for selection/appointment on deputation basis —

Annexure-|

|Joint Director | Essential:

: Band-4 + Grade | Desirable:
| Pay Rs.8300/-) ' 1. Bachelors degree in Law/ Economics/ Commerce/
j Business Administration  with finance & accounts/ |
CA/CS/Cost Accountant or any equivalent degree
| considered useful by the Selection Committee.
| 2. Experience in Competition lLaw/Matters.

General 1) Officers of the All India Services or Central Civil Servnces
1‘ Group 'A’  or Autonomous Organizations or Regulatory
| Pay Matrix 1 Authorities or Universities or Academic or Research |
’ Level 13 | Institutions etc. and
';  (Rs.118500- 2) (a) Working in analogous post or grade; or 1
E 214100) | {b) having three years' experience in Grade Pay of Rs.7600;
| |
(corresponding | 5 bined Grade Pay of Rs.7600 and
%to ore-revised (c) six years' combined service in Grade l-ay Ot iRS. an

| nav scale i Grade Pay of Rs.6600, of which at least two years’ |
fons service in Grade Pay of Rs.7600; or

' Pay Band-4 + | : a5 |
| Gr:d:Pay | (d) eight years’ service In GP Rs.6600/- or equivalent; and
3) Having experience in investigation under any economic law

such as Income Tax, Customs, enforcement etc. dealing
with investigation or gathering of intelligence.

' Rs.8700/-)

!Demrable |
t 1. Bachelor's degree in Law/ Economics/ Commerce/ Business | '
Administration  with  finance & accounts/ CAICSICost
Accountant or any equivalent degree considered useful by
the Selection Committee.

| 2. Experience in Competition Law/Matters.

Professional Staff

"I 'Ng.of |

|
|
Pasts l

02




Director
General

Pay Matrix
Level 12
(Rs.78800-
209200)

(corresponding
to pre-revised
pay in PB-3 +
| GP Rs.7600/-)

|
1
|

DU N o e

|
5@1) Officers of the All india Services or Central Civil Services ‘|
1 Group ‘A’ or Aulonomous Organizations of Regulatc}ry'\
Authorities or  Universities or Academic of Research |
Institutions etc. and

2) (a) Working in analogous post or grade; of r
(b) four  years’ experience N Grade Pay of
Rs 6600 or equivalent; oF

{c) having a combined service of six years in Grade Pay of
Rs 6600 and 5400, of which at least two years in the
Grade Pay of Rs.6600; or

h

!
i_ (d) eight years’ experience in Grade Pay of Rs.5400; and !
; 1

3) Having experience in investigation under any economic law
such as Income Tax, Customs, enforcement etc. dealing with'|
investigation or gathering of intelligence. '

E
‘.
‘ Desirable:

11 Bachelor's degree in Law/ Economics/ Commerce/ Business

Administration  with finance & accounts/ CAI/CS/Cost
i Accountant or any equivalent degree considered useful by |
| the Selection Committee. 3

E 2. Experience in Competition Law/Matters.

PESEE—— D P




Annexure-ll

Eligibility criteria for selection/appointment on deputation basis — Support Staff

"sl. | Name of Post Rl “Qualification/Requirements | NoJof
No | &PayScalel | Posts |
| i Pay Level 3 ’
| E .
[i“;ofﬂcew“‘lanage: IEssential S B a
| (Corporate i o
; 1 Services) ] Ofﬁce.rs wo‘rkmg in analogous post / grade or two ?rears z
| t | experience in the grade pay of Rs. 4800 or three years In the 5
% Pay Matrix k grade pay of Rs.4800 or eight years in the grade pay of
Level 9 Rs.4200 or equivalent in the relevant field (Establishment/ !
1 (Rs.53100- g Personal Management/Secretarial Practices/Administration).
i |
% Toresi) Desirable: !
t {correspo{wdlng 1 Higher qualification and experience will be given 1
; to pre-revised . &
; , l preference. ~
| | pay in Pay | |
. |Band-2+GP }
' Rs.5400/-)




ANNEXURE - 11l
FORMAT OF APPLICATION P =
passport
photograph to be
pasted
ir 1. : Name in Ful[ {[N BLOCK LET%E%’.%—)—_ MMT~ e a 1
‘ !
'''''' Zi ! Post Applled For (éeparate“égazé:ﬁ-twlons '“W
: § are to be sent for different posts) ;
; i i
S | DTN S A — i
3. | pate of Birth (DD/MM/YYYY) |
| ! !
N o ———y
% 4. | Date of superannuation (I)D/MM/WW) 1 5
; g | g “Service to which y&fﬁéicmg - "" Eil i
' - i a— _‘ ¥ et ol - e e S IO A
6. i Office address with Telephone No.
| i
‘i 7. | Residential Address with Telephone No.
i
|
"8 | Present post held, along with prment | =
Basic Pay with New Pay Matrix Level/ Pay | '\
Scale/Pay Band and Grade Pay of the post | ‘i
held, as the case may be i
i 9. l qucat:ona[ Quahﬁmtton (Maum - onwards): i i B AR B
l. Exam Passed Jt Name of ll Year of Durataon of | Sub;ectt; 7| percentage Jf;
: | University / | Passing Course Marks ‘
1_ | Institute / ’ | | (Mention
| ! i Board % N N N | Distinction, ifany) |
| 1 | ‘ |
| |
i
: i
i 2
|
1 i
| | |
| | |
| ’ ? |
i | |
IS | e e e et L sz l = S ‘._ - o B DS A




10, ; Pieasnstate EEearlv whet'her in the fight of enteies

made below, you met the requisite Essential

| ducational and other gualifications required for the post are satisfied (if any qualification has been |

treated as equivalent 1o the one prescribed ir

Guaifation/Experience required

' the rule,

" Qualification/Experie

state the authority for the same) !

|
— i
nce possessed by ‘l
t
{

kﬁgj{éﬂﬁ%f s %ssgr\w{;él e
\

| A) Qualification A Qualification

"B) Experience T ~T Ty Experience S A '

‘ f.

T 5 e s " - by
| Desirable i Desirable l
| ! !
== N— s e PORTRPOMUG | MO
I A) Qualification | A) Qualification I

8) Expenencc

~Tg) Experience

|
ﬁl. | Details of employment in chorological order) |
'; I by your signature in the format given below):

B
I

EiLOfﬁn:e,’ instt./
Organisations

.

{Designation}]

i
! i
\ 3
1
|

N PR o e i

a |

i
\ ':
i
i

| |
l

|
!
t
]
!
|
i
¥
}
1\

12,
of any economic/reguiatory law dealing

| of years of such experience):

\
\

"Name  of \”é%éi{ﬁéié” Period of service

1

\ Competition Law/Matters (Mention the name of the
i

|

f needed, enclose

t
{Regular/
Ad-hoc/

=

| Deputation)
? |

|
b
| 1
I S MR S

| from To

i
s
i
|
:
1

B e S 7 YOO RO e ke

Details of experience 1N chronological arder, if any, of handling investigation/ ‘enforcement
with regu!ationﬁnvesﬁgaﬁon and experiencg In
Economic Laws etc. & specify number

Thature  of | New
Appointme \

1
a separate sheet duly authenticated '\

"‘Béqwﬂaturémﬂm of
Matrix Level/ | Duties

scale of Pay/% '
pay Band and | \
Grade Payfl, '

as the case |
! may be i \

1

E
1
i
!
1
|

| |
| |
! {
| |




E) ITINaﬂ;reoF ~ present  employment  ie |
|
| Permanent / Ad-hoc/ Temporary)

In case the present employment is held on
deputation, please state:

|
|

a) The date of initial appointment.

‘: b) Period of appointment with address

¢) Name of the parent office forganisation,

| 15. | Details of training undergone:

H
i
H
i
i
i
|
{
1

16. Detaii‘s";;fwﬁ;:ifivaié}"\—cﬁﬁ camputer:

B B

I 17. | Any other information, applfgé;:—t wants to furnish:

e e i

18. | Please state bn—;fﬁr—?ﬁ\; you ﬂndyour&c!fbest suitable for the post égplied for:

— -Ah—-—-“—?— ————r——e
i

e e el et s e e e e B e ST

# Applicants not holding the post in the Pay Band / Grade Pay pertaining to Central Government should
indicated the equivalence of the pay scale viz-a-viz the Central Government’s pay scales.

I have carefully gone through the vacancy circular / advertisement and | am well aware that the
Curricutum Vitae duly supported by documents submitted by me will also be assessed by the Selectior
Committee at the time of selection for the post. It is also certified that the information furnished above js
correct and true to the best of my knowledge. In the event of my selection | shall abide by the terms and
conditions of services attached to the post.

Place:-
Date:-
(Signature)

Name:




(Certificate to be furnished by the Employer/Head of office/ Forwarding authority)

Certified that the information/details provided in the above application by the applicant are
true and correct gs per the facts available on records. He/she possesses educational
qualifications and experience mentioned in vacancy circular. If selected, he/she will be
relieved immediately,

2 Itis also certified:-

(i) Thatthere is no vigilance / disciplinary case or criminal case pending or contemplated
against Shri / Smt./Ms.

{i)  That his / her integrity is certified

(i} Thathis /her CR / APAR dossier in original is enclosed / photocopies of the ACRS/APAR
for the last five vears duly attested by an officer of the rank of Under Secretary to the
Govt. of India or above, are enclosed.

(iv)  That no major / minor penalty has heen imposed on him / her during that last ten
years_or A list of major / minor penalties imposed on him / her during the last ten
yearsis enclosed (as the case may be).

(v} That the cadre controlling authority has no objection to the tonsideration of the
applicant for the Post mentioned in this advertisement

Signatu re_ g

Name and Designation

Tel. No,_

SR ...__‘.h...._.-——«-u.__..____p-.__—-u-_....__

Office Seal
Place :

Date :
List of enclosures:

z,

w




